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THE MINISTER OF FINANCE (SHR1
YESHWANTRAO CHAVAN): () The United
States Foreign Aid Appropriation Act, 1972
does pot indicate country-wise details of the
aid appropriations for the U. S. fiscal year
July 1971-June 1972. It is not possible to
say, at this stage, whether or not provision
has been made for aid to India,

(b) Every effort would be made to ensure
that development projects are not affected
by any reduction/stoppage of U. S. aid.

(c) and (d). Government of India’s policy
in regard to foreign aid form the United
States, or from any other country is that only
such aid will be acceptable which has no
political strings, attached to it. Also, it is our
policy to reduce our dependence on foreign
aid, by pursuing increasingly a policy of self-
teliance, augmenting indigenous production,
intengifying import substitution and by
increasing exports. Further, to the extent
that imports are inescapable alternative
sources of supply under other credits and
from rupce payment areas ar¢ being located.

Pending Pension and other Cases
with A. G. G. R.

%41, SHRI M. D, JAMILURRAHA-
MAN : Will the Minister of FINANCE be
pleased to state :

(a) whether Government are aware that
a large number of pension cases of the retir-
ing officials are pending with the office of the
A . G.C. Ry

(b) whether there has been delay of
many months in the issue of Pay Slips in
certain cases resulting in  hardship to officers
and staff; and

(c) if so, the steps Government propose
to take to tone up the working of the office ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : (a) 1746 pension cases were
received by the A, G. C. R. from 1.4,71 to-
date, out of which only 71 cases are pending
and these 71 include 28 cases where the
es datof retirement have not been reached,
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(b) Generally, there are no delays in the
issue of pay slips in cases where the relevant
documents, are received in time in the office
of the A. G. C. R. for issue of pay slips.
Even in cases where defays are anticipated,
provisional pay slips are issued to avoid
hardships to the Government servants con-
cerned. Pay slips are not issued to none
gazetted staff, as their pay and allowances
are drawn by the concerned departmental
authorities.

(c) In view of (a) and (b) above, this
does not arise,
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Theft of Army Maps from Halwara ‘

$43, SHRT AMAR NATH CHAWLA :
Will the Minister of DEFENCE be pleased
to refer to the reply given to Unst Ques-
tion No. 1870 on the 26th November, 1971
regarding theft of Army Maps from Halwara
and state : !
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(a) whether the investigation of the case
has since becn completed;

(b) if so, the outcome thereof and the
action taken against the persons responsible
therefor ?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) : (a) and (b). The
ivestigation has since been completed. The
case i8 now under trial.

World Bank President’s Visit
te India

544, SHRI BIREN DUTTA :
SHRI PILOO MODY :

Will the Minister of FINANCE be
pleased to state :

(8) whether the Prime Minister and other
representatives of Government held talks
with the World Bank President Mr. Robert
McNamara, during the latter's recent visit to
Dethi;

(b) if so, the gist of the discussions; and
(c) the outcome thereof ?

THE MINISTER OF FINANCE
(SHRI Y. B. CHAVAN) : (a) to (c). Dis-
cussions with the President of the World
Bank related to the general econmic situation
in the country, the progress of the Fourth
Plan and the role of the World Bank and its
affiliate, the International Development As-
sociation (IDA) in assisting India's economic
development. Since no specific proposals were
discussed, there is no question of any outs
come,

Violation of Indian Air Space by
Pak Air Force

545, SHRI G. Y. KRISHNAN : Will
the Minister of DEFENCE be pleased to
state ;

(a) whether Pakistani Air Force planes
itttuded into the Indian air space after the
¢hd of the recent Indo-Pak war; and





